
FORMA 
PUBLIC ANNOUNCEMENT 

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation 
Process) Regulations, 2017 

FORTHE ATTENTION OFTHESTAKEHOLDERS OF 
Liverpool School Of Tropical Medicine India Private Limited 

Name of the Corporate Person LIVERPOOt SCHOOL OF TROPICAL MEDICINE 
INDIA PRIVATE LIMITED 

Date of Incorporation 31st March, 2018 

Authority underwhich Corporate MINISTRY OF CORPORATE AFFAIRS 

Person is Incorporated
CIN U73100DL2018FTC331773 

Registered Office Address H-2/206, Apra North X Plaza, Netaji Subhash Place, 
Delhi 110034 

Date of Commencement of 
Liquidation 

24h January, 2022 

Name&Address of Liquidator Mr. Nitesh Kumar Sinha 
Reg.No.: 1BBI/IPA-002/P-NO0280/2017-18/10838, 
8A, Ug, Ansal Plaza, Vaishali, Ghaziabad-201010 
Email: info@csnitesh.com 
Contact Details :9871500827 

Last date of Submission of Claim 22 February,2022 
Notice is hereby given that Liverpool School Of Tropical Medicine India Private Limited 

has commenced voluntary liquidation w.e.f. 24h Jan uary 2022. 

The stakeholders of the Liverpool School Of Tropical Medicine India Private Limited are 
hereby called upon to submit a proof of their claims, on or before 22nd February 2022, to 
the liquidator at the address mentioned above. 

The financial creditors shall submit their proof of claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means. 
Submission of false or misleading proofs of claim shall attract penalties. 

Name and Slgnature of the Llquidator: 
Sd- 

Kuma Date: 24h January, 2022 

Place: New Delhi 
Nitesh Kumar SInha 

LiquldatorIBBINPA-002/

IP-NO0280

2017-18/10838 Nitesh Rtitat Sinna 
onoy Resolution Professional

Loon Land Development Limited 
Regn No: IBBI/-IPA-002/1P-NO0280/2017-18/10838 

M:9871500827 

Date 26.01.2022

Place Ghaziabad 
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hy ProeResolution Professional 
EoonLand Development Limited Sovens Nitesh Kumar Sinha 

Regn No: IBBI/-IPA-002/IP-NO0280/2017-18/10838 

M: 9871500827 
Date : 26.01.2022 

Place: Ghaziabad 
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